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2121. SHRI BASUDEB ACHARYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) what are the demand! for wagons 
and how mllly were al'otted during the last 
three years: 

(b) h')W many o,. the a 1lotted wagons 
cou·d not be used 'by iudentors for delay 
in loading and the total detention of 
wagons hours caused by such c:mcella-
tion and/or delay; and 

(c) the number of wagons delayed in 
the yard for want of p:>wer (loco otives) 
and the total wagon hours lost? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND I~ 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN) : (a) A statem~nt showing 
daily average originating loading for the 
last three years, and number of dem'.lnds 
outstanding at the end of each financial 
year is as under : 

(In term, of 4-wheelers) 

---- ·--------
Broad Gauge 

L'ladirg Indents 
outstand-

ing on 
last day 
of the 

year 

22124 165854 
(on 31-1o-8o) 

Metre Gauge 
Loading I~dents 

outstand-
ing on 
last day 
of the 
year 

4483 7~77 
(on 31-1o-8o) 

, ______ --------------
(b) and (c). Such infornution is not 

being m lin tained 

.PolldcaU,. DlGtlvatecl 

2122. SHRI G. M. BANATWALL\: 
SHRI N. K. SHEJW ALKAR : 
SHRI SATISH AGARWAL: 
DR. VASANT KUMAR PAN-

DIT: 

Wi 11 the Minister of 
be_ pleased to atate: 

RAILWAYS 

(a) whether complaints have been 
asde to him or to the PriDI'! Minister 

about p:>litically :rn?tivated transfers of 
senior railway officers and the conse-
quent demoralisation; 

(b) if so, the number and particulan 
of such transfers; and · 

(c) the action taken by Govei'IJDlent 
on the complaints? 

TilE DEPUTY MINISTER L~ Tim 
MINISTRY OF RAILWAYS AND IN 
THE DBPARTMBNT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKAl\JUN) : (a) No. 

(b) and {c). Doea not ariae. 




